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srferg=eT
TrE 18 AT, 2026

ar.aL[. 195(31).—F =T T3, ¥ Afa=aH, 1989 (1989 FT 24) (Sr& =HH TH THET I
srterfaae #gr AT 8) A g 20F F e (1) FRT TET ARRAT T TART T g4, T THTTT 1 A %
T % A TS & forw, 7 sfw, e @fém e sa@ Sutag s # &y 74 2, o a7
& STHA o1l 7 FATH-3A@T (ST ZTEHT) 51 IS SHhegdl AT Hl AIGLIHT0T TRATSAT 979 6T {3
T TRATSAT & (AoITae & ford saedsh ¢, UET 17 & SIS e o 90 shl =TT Feal gl

S 9 F fordr zee S =|fRe, oo § =9 sfere=T % whre i a7 i R ¥ fia, S
srferfarare i ameT 209 T IT-eT2T (1) F TefT STERR TSI F forg UeY §ffe 3 7o 3T SUTRT F dag §
AT T TN

T UAT AT FeTH TITEERET ST, T SArerahtl, AT, P S &1 forfaa & 7w
STTURTT STT {3 ST 7 SeTe gNTT| FeqH TSI Seraahal ol ST &9 & AT FIAT STFeee & qreaq
H GAATS T ATHL TTT HT S THT UH AT 1 GAATS 3 0= HA 6 THATG, TS A@qF FHA al,
ST ZTXT AT T SATET 6 ford SAATT ST T ATHIT TSI AT FHT

I AT T & 209 it IT-G7T (2) o T 17 Feqq ITfEanT<r g &7 73T straer sifaw grm

1938 G1/2026 (1)
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TH SATEEEAT % Tl o ATt I AT A AT 3T 977 A ITAH B Y T AR T 9877
ITFARTEY o ST Sociterd w1t § IRt ALrerr & ST aehar 2

ATLAT

T[S TSTH HATAH-A@T (I FTHT) FATE TS SHEL! ATed TS & gL L0 ATHE (AT I
TS o forr ATERor it STAaTelt §¥=AT Aigd AT 36+ Led G T dierd f&aw.

STl T ATH: ST

wH He T CERISEARIE ] TH T ATH qE HE&T HARA
(B A=)
AT AT

1 AT FTATAH 115 149.00
2 AT FIATH 116 218.00
3 AT FTATAH 120 350.00
4 AT FTATAH 125 341.00
5 AT FTATAH 131 655.00
6 AT FTATAH 137 327.00
7 AT FIATH 138 327.00
8 AT FTATAH 139 622.00
9 AT FTATAH 140 119.00
10 AT FTATAH 143 863.00
11 AT FIATH 130 100.00
12 AT FTATAH 126 100.00
13 AT FTATAH 109 100.00
14 AT FIATH 107 100.00
15 AT FTATAH 106 100.00
16 AT FIATH 89 100.00
17 AT FTATAH 90 100.00
18 AT FIATH 88 100.00
19 AT FIATH 87 100.00
20 AT FTATAH 86 100.00
21 AT FIATH 82 100.00
22 AT FTATAH 114 1392.00
23 AT FTATAH 117 152.00
24 AT FTATAH 119 233.00
25 AT FTATAH 480 420.00
26 AT FTATAH 148 100.00
27 AT FTATAH 145 100.00
28 AT FTATAH 111 100.00
29 AT FTATAH 110 100.00
30 AT FTATAH 911 100.00
31 AT FTATAH 108 100.00
32 ATATT FTATAH 374 100.00

% : 7968.00
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HILT =T TSI AT

wH He T CERISEAEIE] TH FT 7TH qEq HEelT AARA
(B A=)
ATAT TETOTT

1 ATAE TETOTT 352 244.00
2 AT T 353 3893.00
3 ATAE TETOTT 176 100.00
4 LRSS qETOT 175 100.00
5 ATAE TETOTT 177 100.00
6 ATAE TETOTT 351 100.00
7 LRSS qETOT 613 100.00
8 ATAE TETOTT 349 100.00
9 AT T 350 100.00
10 ATAE TETOTT 514 100.00

T : 4937.00

FH GEIT CEGIREIIE T T ATH qE GEqT CELT)
(S A=)
ATAL [T

1 ATAE T 323 340.00
2 ATALL EXIREEY 324 410.00
3 AT EXIREEY 329 264.00
4 ATAE LSS 331 119.00
5 ATAT LIRS 332 111.00
6 ATAE LSS 469 1545.00
7 ATALL EXIREEY 481 123.00
8 ATAE LSS 13 100.00
9 ATAE LSS 12 100.00
10 LRSS LIRS 11 100.00
11 ATAE LSS 10 100.00
12 ATTIL LIRS 302 100.00
13 AT LSIES 347 100.00
14 AT T 435 100.00
15 AT T 447 100.00
16 AT LSIES 446 100.00
17 AT T 480 100.00
18 AT LSIES 473 100.00
19 AT T 18 100.00
20 AT LSIES 218 100.00
21 AT LSIES 240 100.00
22 AT T 9 192.00
23 AT LSIES 322 2468.00
24 ATAE T 492 6930.00
25 ATAIX EURES 24 100.00
26 ATALE T 27 100.00
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27 ATALL ESLKES 22 100.00
28 ATAL ESIRES 17 100.00
29 ATAL ESIKES 15 100.00
30 AT ESIKES 14 100.00
31 ATAL ESIRES 275 100.00
32 ATAL ESIKES 341 100.00
33 ATAL ESIRES 442 100.00
34 ATALL ESIKES 238 100.00
T : 14902.00
FH qE T CERISEARIE ) TTH T ATH G & T HARA
(TR =)
ATAT EEEEEIRIN
1 ATAT EEERAEIRI 167 100.00
2 ATAIL AT TEL AT 135 100.00
3 ATAIL qaT TEL AT 133 100.00
4 ATATT EEEEEIRIN 125 100.00
5 ATAIL qaT TEL AT 132 281.00
T 681.00
TH GEIT CEGIREIE T T ATH T GEqT CELT)
(&= fAew)
AT oI

1 AT =TI 104 1365.00
2 ATAT =TT 172 407.00
3 AT =TI 178 3403.00
4 ATALT =TT 390 147.00
5 ATALT AT 396 409.00
6 ATALT T 397 1550.00
7 ATALT LIRS 398 1087.00
8 AT o< 406 297.00
9 ATALT AT 521 583.00
10 ATIYY o< 523 1039.00
11 ATIYY o< 654 446.00
12 ATALT LIRS 658 307.00
13 AT IR 663 209.00
14 AT 2T 665 393.00
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15 HqIeIT 674 247.00
16 AT 676 342.00
17 AT 683 337.00
18 HqIETT 687 178.00
19 I 173 100.00
20 HqIEIT 171 100.00
21 = 175 100.00
22 HqIeIT 407 100.00
23 HqIeT 462 100.00
24 I 553 100.00
25 HqreqT 689 100.00
26 RIERES 555 100.00
27 HqIeT 554 100.00
28 I 176 100.00
29 AT 463 100.00
30 HqIeT 168 100.00
31 AT 375 6231.00
32 YT 518 813.00
33 AT 552 300.00
34 YT 579 1991.00
35 YT 620 239.00
36 AT 621 1259.00
37 YT 622 670.00
38 AT 652 1075.00
39 qreT 655 199.00
40 AT 656 493.00
41 I RS 657 387.00
42 qreqT 659 122.00
43 AT 660 220.00
44 qreT 675 192.00
45 IR 684 174.00
46 AT 106 100.00
47 IR 107 100.00
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48 AT =TI 174 100.00
49 AT I 408 100.00
50 AT =TI 662 100.00
51 AT =TI 686 100.00
52 ATAL HIETT 690 100.00
53 AT =TI 167 100.00
54 AT I 688 100.00
55 AT =TI 535 100.00
56 AT I 465 100.00

A : 29411.00

[FT.5. E-726307]

TTSTeg THTE, {ed TRATSHAT Terers /|7

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai the 18th March, 2026

G.S.R. 195(E).—In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989(24 of 1989) (hereinafter referred in as the said Act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of
the Special Railway Project, namely, Kanalus-Okha (Devbhumi Dwarka) Doubling of Broad Gauge single line in
District Jamnagar in the State of Gujarat, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Prant Officer- Lalpur, District
Jamnagar, in writing and shall set out the grounds thereof and the competent authority shall give the objector an
opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and after
making such further enquiry, if any as the competent authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely: Kanalus-
Okha (Devbhoomi Dwarka) doubling of Broad-Gauge single line in the state of Gujarat.
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Name of District: Jamnagar

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Lalpur Kanalus
1 Lalpur Kanalus 115 149.00
2 Lalpur Kanalus 116 218.00
3 Lalpur Kanalus 120 350.00
4 Lalpur Kanalus 125 341.00
5 Lalpur Kanalus 131 655.00
6 Lalpur Kanalus 137 327.00
7 Lalpur Kanalus 138 327.00
8 Lalpur Kanalus 139 622.00
9 Lalpur Kanalus 140 119.00
10 Lalpur Kanalus 143 863.00
11 Lalpur Kanalus 130 100.00
12 Lalpur Kanalus 126 100.00
13 Lalpur Kanalus 109 100.00
14 Lalpur Kanalus 107 100.00
15 Lalpur Kanalus 106 100.00
16 Lalpur Kanalus 89 100.00
17 Lalpur Kanalus 90 100.00
18 Lalpur Kanalus 88 100.00
19 Lalpur Kanalus 87 100.00
20 Lalpur Kanalus 86 100.00
21 Lalpur Kanalus 82 100.00
22 Lalpur Kanalus 114 1392.00
23 Lalpur Kanalus 117 152.00
24 Lalpur Kanalus 119 233.00
25 Lalpur Kanalus 480 420.00
26 Lalpur Kanalus 148 100.00
27 Lalpur Kanalus 145 100.00
28 Lalpur Kanalus 111 100.00
29 Lalpur Kanalus 110 100.00
30 Lalpur Kanalus 911 100.00
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31 Lalpur Kanalus 108 100.00
32 Lalpur Kanalus 374 100.00
TOTAL 7968.00

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be

Acquire (in Sqm.)
Lalpur Padana

1 Lalpur Padana 352 244.00
2 Lalpur Padana 353 3893.00
3 Lalpur Padana 176 100.00
4 Lalpur Padana 175 100.00
5 Lalpur Padana 177 100.00
6 Lalpur Padana 351 100.00
7 Lalpur Padana 613 100.00
8 Lalpur Padana 349 100.00
9 Lalpur Padana 350 100.00
10 Lalpur Padana 514 100.00
TOTAL 4937.00

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be

Acquire (in Sqm.)

Lalpur Rangpar

1 Lalpur Rangpar 323 340.00
2 Lalpur Rangpar 324 410.00
3 Lalpur Rangpar 329 264.00
4 Lalpur Rangpar 331 119.00
5 Lalpur Rangpar 332 111.00
6 Lalpur Rangpar 469 1545.00
7 Lalpur Rangpar 481 123.00
8 Lalpur Rangpar 13 100.00
9 Lalpur Rangpar 12 100.00
10 Lalpur Rangpar 11 100.00
11 Lalpur Rangpar 10 100.00
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12 Lalpur Rangpar 302 100.00
13 Lalpur Rangpar 347 100.00
14 Lalpur Rangpar 435 100.00
15 Lalpur Rangpar 447 100.00
16 Lalpur Rangpar 446 100.00
17 Lalpur Rangpar 480 100.00
18 Lalpur Rangpar 473 100.00
19 Lalpur Rangpar 18 100.00
20 Lalpur Rangpar 218 100.00
21 Lalpur Rangpar 240 100.00
22 Lalpur Rangpar 9 192.00
23 Lalpur Rangpar 322 2468.00
24 Lalpur Rangpar 492 6930.00
25 Lalpur Rangpar 24 100.00
26 Lalpur Rangpar 27 100.00
27 Lalpur Rangpar 22 100.00
28 Lalpur Rangpar 17 100.00
29 Lalpur Rangpar 15 100.00
30 Lalpur Rangpar 14 100.00
31 Lalpur Rangpar 275 100.00
32 Lalpur Rangpar 341 100.00
33 Lalpur Rangpar 442 100.00
34 Lalpur Rangpar 238 100.00
TOTAL 14902.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Lalpur Sevak Bharudiya

1 Lalpur Sevak Bharudiya 167 100.00
2 Lalpur Sevak Bharudiya 135 100.00
3 Lalpur Sevak Bharudiya 133 100.00
4 Lalpur Sevak Bharudiya 125 100.00
5 Lalpur Sevak Bharudiya 132 281.00
TOTAL 681.00
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Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Lalpur Modpar
1 Lalpur Modpar 104 1365.00
2 Lalpur Modpar 172 407.00
3 Lalpur Modpar 178 3403.00
4 Lalpur Modpar 390 147.00
5 Lalpur Modpar 396 409.00
6 Lalpur Modpar 397 1550.00
7 Lalpur Modpar 398 1087.00
8 Lalpur Modpar 406 297.00
9 Lalpur Modpar 521 583.00
10 Lalpur Modpar 523 1039.00
11 Lalpur Modpar 654 446.00
12 Lalpur Modpar 658 307.00
13 Lalpur Modpar 663 209.00
14 Lalpur Modpar 665 393.00
15 Lalpur Modpar 674 247.00
16 Lalpur Modpar 676 342.00
17 Lalpur Modpar 683 337.00
18 Lalpur Modpar 687 178.00
19 Lalpur Modpar 173 100.00
20 Lalpur Modpar 171 100.00
21 Lalpur Modpar 175 100.00
22 Lalpur Modpar 407 100.00
23 Lalpur Modpar 462 100.00
24 Lalpur Modpar 553 100.00
25 Lalpur Modpar 689 100.00
26 Lalpur Modpar 555 100.00
27 Lalpur Modpar 554 100.00
28 Lalpur Modpar 176 100.00
29 Lalpur Modpar 463 100.00
30 Lalpur Modpar 168 100.00
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31 Lalpur Modpar 375 6231.00
32 Lalpur Modpar 518 813.00
33 Lalpur Modpar 552 300.00
34 Lalpur Modpar 579 1991.00
35 Lalpur Modpar 620 239.00
36 Lalpur Modpar 621 1259.00
37 Lalpur Modpar 622 670.00
38 Lalpur Modpar 652 1075.00
39 Lalpur Modpar 655 199.00
40 Lalpur Modpar 656 493.00
41 Lalpur Modpar 657 387.00
42 Lalpur Modpar 659 122.00
43 Lalpur Modpar 660 220.00
44 Lalpur Modpar 675 192.00
45 Lalpur Modpar 684 174.00
46 Lalpur Modpar 106 100.00
47 Lalpur Modpar 107 100.00
48 Lalpur Modpar 174 100.00
49 Lalpur Modpar 408 100.00
50 Lalpur Modpar 662 100.00
51 Lalpur Modpar 686 100.00
52 Lalpur Modpar 690 100.00
53 Lalpur Modpar 167 100.00
54 Lalpur Modpar 688 100.00
55 Lalpur Modpar 535 100.00
56 Lalpur Modpar 465 100.00

TOTAL 29411.00

[F. No. E-726307]
RAJENDRA KUMAR, Chief Project Managar /C
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